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These revealed that n#>pcpjjj| rail 
Hiik ^ a f iufll-
cient traffic to justify its immediate
construction. Keeping in Vtew the 
persistent demand !or construction ot
new lines in this area, a survey for
a new broad gauge rail link from La- 
litpur to Singrauli via Khajuraho,
Satna and Rewa was included in 
the Railway Budget for 1978-79. The
survey for 455 Kms. long line will
take about two years to be completed.
It will be possible to take a decision 
about the construction of this line 
after the survey report becomes avail­
able.
Vacancies of Judges in High Courts

2306. SHRI D. D. DESAI: Will the 
Minister of LAW, JUSTICE AND
COMPANY AFFAIRS be pleased to 
state:

(a) whether all the vacancies of
judges in all the High Courts have
been filled;

(b) if not, the reasons thereof; and
(c) whether appointment of addi­

tional judges has had any impact on 
the volume of work and arrears in 
these courts?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. FRATAP CHANDRA CHUN- 
DER): (a) No, Sir.

(b) Only 34 vacancies remain to 
; be filled. Proposals in respect of some 
of them were received only recently
while proposals in respect of others 
have yet to be received.

(c) Yes, Sir.
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Murders, Dacoitfc* and Robberies in
Trains

2308. CHAUDHARY BALB1R
SINGH:

SHRI CHHITUBjHAI GAMIT:

Will the Minister of RAILWAYS
be pleased to state:

(a) whether it is a fact that mur­
ders, dacoities, looting and robberies
on running trains and also at night
have not decreased this year;

(b) if so, the reasons therefor;
(c) how many such incidents have 

occurred on different places on rail­
ways since April 1977 to October 1978 
and the details of each of the same;

(d) what steps taken against cul­
prits; and

(e) the concrete steps proposed to 
be taken to avoid such incidents?

THE MINISTER OF STATE 
IN THE MINISTRY OF RAIL­
WAYS (SHRI SHEO NARAIN): (a) 
to (e). Information is being collected 
and will be laid on the Table of the 
House.

Decision to atop supply of raw 
materials to drug firms

2309. DR. P. V. PEKIASAMY: Will 
the Minister of PETROLEUM, CHE­
MICALS AND FERTILIZERS be 
pleased to state:

(a) the circumstances in. which 
Government have decided to stop *UP” 
ply o f ; raw materials to alien drug 
companies; and



i$> fowfriehjpuch a deci­
sion has a^«£t<d ,s^l|  Jiiaalt; units who
have been doing contract work for
the8e"ccaapanies?.........

THE MINISTER OP PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI H. N. BAHUGUNA); (a)
and (b). The circumstances in which
Government decided to stop supply 
of imported/canalised raw material 
to four foreign companies viz. M/s
Ethnor Ltd., M/s Indian Schering 
Ltd., M/s Alkali & Chemical Corpora­
tion of India Ltd. and M/s C. E. Ful- 
ford have been indicated in replies to 
the following Lok Sabha Questions:—

(i) Unstarred Question No. 9747 
answered on 9-5-78.

(ii) Unstarred Question No. 337 
answered on 21-11-78.
In the cases of M/s Alkali & Chem­

ical Corporation of India Ltd. and 
M/s C. E. Fulford the above-mention­
ed action was taken on account of
their indulging in production of me­
dicines on loan licence arrangements 
with other units. Impact of this action 
on small scale units doing loan licence
work ft>r these two companies has 
not been assessed.
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Restoratton of rail brnaehes w w  l y
recent floods

2311. SHRI R. P. DAS: Will the
Minister of RAILWAYS be pleased 
to state:

(a) why the restoration work of a
few breaches, caused by the recent
floods could not be taken up on a war- 
footing to link up Murshidabad with
rest of the world; and

(b) when the work of restoration 
will be completed?

THE MINISTER OF STATE 
IN THE MINISTRY OF ' RAIL­
WAYS (SHRI SHEO NARAIN): (a)
and (b). Krishannagar-Lalgok sect­
ion of Eastern Railway on which 
Iftrshacipbttd, j* 4tu»ted restored
to traffic on 5-11-78., ' A »■ '.’Y ut ,-i . n




